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IN THE CENTRAL ADMINISTRATIVE TRIBUNAT HYDERABAD BENCH a7 HYDERABAD

\ - O.A.NO. 212 of 1995, . .
Between | ' Dated: 13;4.1992.

l. D.vishnu, v
2. C.H.Ashok Kumar, ./ ‘
“e. Applicants L ow

l. Union of India, rep. by the Secretary, Ministry of Defence,
New Delhiji-1, ‘ 3

2. Scientific Adviser tg Minister of Defence ang Director'General
Defence Research g Development Organisation (DRDO) New Delhi,

3. Director Explosives Research g Development Laboratery (ERDL)
Pashan, Pune,

4. Officer in charge, HRpI, Cell, Hyderabaqd,

“-m— .

-

. cee - Respoendents
Counsel for the Appligants : Sri, T.Jayant
Counsel for the Respondents Sri. N,Bhaskara Rao, Agq1, casc,
CORAM;
Hon'ble Mr, R.Balasubramanian, Administ#ative Member
Hon'ble mp, C.J.Roy, Judicial Member,
The Tribunal made the following order; -

licants tg file a single application, On the explanation of the
learneg Counsel for the respondents the Bench is Satisfied apg hence

is-already covered by a judgement dated 23.6.1989 of this Benech ip

rial paper 27 of the application) Which is an order No.ERDL/IND/
3340/R/3 dateq 6.12.91 issyeg by the Director, mrpy, addressed ¢o the
officer—in-charge, ERDL Cell, Hyderabad, It is étated in the letter
that the cases of the a@pplicants had ‘already beep taken up with peg
Headguarters ana their decision jig awaited, Afierp careful conside-

as to Costs,

Copy to;- - ,
1. Secretary, Ministry of Defence, Unjon of India, New Delhi, -
2. Scientific Adviser tg Minister of Defence ang Director g
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Pasan, Pune*411081.

in charge ERDI, Cell, Hyderabad—500\258.

One copy to Sri, T.Jayant, advecate, CAT, Hyd.

One copy to Sri. N.Bhaskara Rao, Addl. casc, CAT,. Hyq,
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COMPARED BY-

CHECKEL By APPROVED 3y

THE - HON-- B,

V'-"(‘};""“;
“AND
THE HON'SLE mp, g, BALASUBRAI%NIAN:M(A)

END

THEMHG)i‘J-'-B*EwaMR:»"E-aGIﬂu\ID&Z\SEK}LRR-R- ~
MEMBER{JULL)

Dateds {5-.//7%1992.
ORDER / JupGMENT.-..

R+AW/€TA77WHA?NO?“
. i-IT-
O.a.M0. . RIT/70
T, A Noy (WoPodioga. >
- Admitted ang interim directions
issued o

\DsP0sed of with directions
Dismisgeq-

Dismigssed as Withdrawn

- Dismissed for Lefault, )
'?MNA.Ordered/Rejected. '/j§§§zi//
\No-ofder as to Costs, .

N ) " . l
Central Adminisirative Tribuaa
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